F.No. 20-05/CPIO-NDCESTAT/2025
Customs Excise And Service Tax Appellate Tribunal
West Block No.2, R.K. Puram, New Delhi

[.D. No. 20-05/2025

Date: 01.05.2025
To

Mr. Milind Kulkarni

Flat No. 4b, Mamta apartment,
Datta Nagar, Peth road, Panchavati,
Nashik (Maharashtra)-422003

Sub: Information sought under Right to Information Act, 2005.
Sir,

Reference to your RTI application bearing Reg. No.
DOREV/R/E/25/01431 dated 06.04.2025. Annexed herewith the reply
of RTI application as received from the Administration Section of this
office vide letter No. 33/RTI/MISC/CESTAT-ND/Admn.2018-Vol-1V

. dated 16.04.2025.

Yours faithfully,

Ot

(Vaishali Kharbanda)
CPIO
Technical Officer

Copy to:
1. Shri Kuldeep Chaudhary, CPIO & Under Seretary (Ad.IC), Ministry of
Finance, Department of Revenue, New Delhi.
2. Internal copy to Computer Section, for uploading.



F.No. 33/RTI/Misc./CESTAT-ND/Admn..2018-Vol-IV

Customs Excise And Service Tax Appellate Tribunal
West Block No.2, R.K. Puram, New Delhi

[.D. No. 20-05/2025
Date: 25.04.2025

Sub: Information sought under Right to Information Act, 2005.

With reference to the RTI application filed by Shri Milind Kulkarni dated
06.04.2025 and transferred by Ministry of Finance in CPIO 1.D. No. 20-05/2025,
the relevant information are as under:

Sr. | Name of Name of Date of Identification | Name of Date of
No. | Deceased Department | Death of Number of dependent Appointment
Employees Autonomes | Employees | Deceased appointed on on
Bodies Employee Compassionate | Compassionate
CPSE PSU Ground Ground
where Relationship posting
Employee with Deceased | Department
was empleoyee CPSE PSU of
employed Appointee
1. | Late Sh. CESTAT, 19.11.200S5 | -NIL- Ms. Kamla- 18.04.2007
Govind Ram Delhi Wife )
CESTAT, Delhi
2. | Late Sh. Harpal | CESTAT, 27.03.2009 | -NIL- -NIL- -NIL-
Singh Delhi
3. | Late Sh. CESTAT, 05.09.2009 | -NIL- Mr. Sonu-Son | 16.08.2021
Raghuraj Delhi
aghral CESTAT, Delhi
4. | Late Sh. Jai CESTAT, 25.03.2011 | -NIL- -NIL- -NIL-
Singh Delhi
5. | Late Sh. Siya CESTAT, 28.01.2018 | -NIL- Mr. Vicky-Son | 15.06.2020
Ram Delhi CESTAT, Delhi




h 4
6. [ LateS. CESTAT, 07.12.2012 | -NIL- -NIL- -NIL-
Chandran Delhi
7. | Late Sh. K. CESTAT, 06.05.2013 | -NIL- -NIL- -NIL-
Kumar Chennai
8. | Late Sh. V. CESTAT, 11.03.2015 | -NIL- Sh. L. -NIL-
Lazer Chennai Johnson-Son
9. | Late Sh. CESTAT, 12.05.2015 | -NIL- -NIL- -NIL-
Shyam Sunder | Kolkata
Biswas
10. | Late Department | 15.05.2017 | -NIL- Mr. M. 05.03.2020
Muthukrishnan | Of Gowtham-Son
Commerce SESTAT’
(Supply ennai
division)
11. | Late Sh. Amit CESTAT, 18.05.2019 | -NIL- Ms. Nisha 30.05.2023
Sejwal Delhi Sejwal-Wife )
CESTAT, Delhi
12. | Late N.S. CESTAT, |22.07.2023 -NIL- Ms. O.A. 12.10.2023
Pradeep Bangalore Vineetha ]
CESTAT, Delhi
13. | Mr. Sukhbir CESTAT, 10.04.2024 | -NIL- -NIL- -NIL-
Singh Delhi




